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Date of Decision: 03,11.97 .
OA 487/97
Phamka Ram, Postal Assistant, Jaipur City Post Offize, Jaipnar.

«ss Applicant

Versus
1. . Unicn of India through the Secretary to the Govik, Leptb. of Posts, Dak
Bhawan, MNew De2lhi.
2. | The Chief Fostmaster General, Rajasthan Flr*l@, Jaipur.
3. Senicr Supdt., Jaipur City Dn., Jaipur.

.+« Respondents

CORAM:

HON'BLE MF.S0FAL PRISHNA, VICE CHAIRMAN
For the Applicant _ ess Mr.P.N.Jati
For the Respondents cee - -
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FER - HOM'ELE - MR GOPAL - FRISHIA, - VICE CHATEMALT
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Applicant, Bhambu Ram, in this applicaticon u/z 19 of the Administrative

Trikunals Act, 1925, hag sought a Jdirection to the respondents to post him as

Sulx Foat Mazter at Indra Bazar Fost Office, Jaipur, or Fajasthan Ztate Hotel
Post Office, Jaipur. ' '

the learned counsel for the applicant. Fecovds of the zase have
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Ieen carefully perused.

3. Arplicant haz lkeen transferred from the posk of Sub Posk Master bo tha
of Postal Assistant in the Jaipur Zity Fost Office. It ig stated Ly the
applicant that due to his promotion to HEG-II, he ie entitled to the post of Suab

Pozt Master. He haz made a representaticon vide Ann.A-2 Jdaked Z7.5.97 Lo

‘regpondent 1.2 in regJard to hiz grievance but his representation has not evoled

any response. The learned o~ounsel for the applicant wants this representaticn

to be decided on merits.
4, This appliczation iz, therefore, disposed -f, at the stage of admisszion,
with a directicn to respondent 1o.l o decide the applicant's representaticn, at
Ann.A-Z, datej 27.5.97, through a detailed speaking order on merits within a
perizd of ~ne month from the date of receipt of a oopy of thiz order. Lt a
copy of the OA and the annexures thereto bhe sent to respondent Mool alongwith a
copy of this crder.
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